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By _Shri HM.P. Singh:

Z. The applicant, who is working é& a Research
Assistant in .th&. pay écalﬁ “of | Rs. 2000~ 3200/ -
(ore-revised), has claimed T the replacament pay scale )
of  R&.8000-13500/ - According to him, the r@pl&c@m@nt&gi

For  Rs.2000-3200/- (pre-revised) is Re.8000-135 00/~  as

o the recommendation af the Yth Central P&y i
Commission. In respect of his claim, h%phas drawn our PRSRN

pa; don

attention to a letter dated 30.10.2000 {Annexure a2 .

From the aforesald letter, we inu that those incumbents %A :
in  the pay scale of R& 16402900/~ will be entitled for _—
the higher pay scale of Rs.6500-10500/- and the pay . o

scale of Rs.2000-3200/- {(pre- Tevised) has besn given the
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replacemsnt  pay scale of Rs.8000-13500/- in respect of

the posts which have besn recommended by the Yth CRC for
. S S i .

£

upgradation only. The applicant has been given the pay

Rs.2000-3200/~ which he was 7 getting in pre-revised

SCale. The applicant has failed to  show us any

jos

document in  support of  his claim that thsa Py
Commission has recommended higher replacement pay scale
af  Re.8000-13500/- in respsct of his post of Ressarce

fumasistant. Henocs there 1 no ground to interfere with

the order deted 7.9.2001 passed by the respondents

S I In view of this, we do not find any claim made out

by the applicant in the presént 04 and the present  ON

@

is, accondingly, rejected at admission stage in limine.
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